THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST DECEMBER, 2021

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month
the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 87254 326373 | 413627 4388 21030 25418 4963 19058 24021 87179 327845 | 415024 425 1279 1704 11723 44345 56068
NAGALAND 1839 2815 4654 177 164 341 236 190 426 1780 2789 4569 37 09 46 382 633 1015
MIZORAM 2754 3818 6572 428 374 802 534 536 1070 2648 3656 6304 07 - 07 211 135 346
Asgxll-)\g;:“ 2498 12380 14878 192 420 612 240 932 1172 2450 11868 14318 10 198 208 501 3684 4185




